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what the Centre is doing to contribute to 
it, is to assist the States. 

SHRI PRIYA RANJAN DA~ 

MU>ol5HI: Mr, Speaker, I want to k.no..v 
flom the hon. Minister that during the 
fotniulation and preparation for the 
schemes of the Seventh Five Year Plall 
appraisal will the Minister make a de
parture from the past practice. That is 
what I am stating. Instead of receiving 
memoranda and papers from the State 
Government, will the officials of the Plan
ning Commission this time visit the spots 
in respective areas of the country which 
are known to be backward areas and take 
spot decision there in regard to Plan 
appraisal, instead of depending upon the 
documents received in Delhi in this regard? 
I would like to remind the Manister and I 
<10 not know whether he is aware of the 
fact that in the last Sixth Pian, the bulk: 
of the revenue from tea, jute and timber 
came from the so-called North Bengal bur 
in the entire North Bengal, no major 
industry, no major irrigation unit, no 
olajor agricultural programme was provi
ded in spite of thousands of memoranda 
received from that r~ion in the Sixth 
Five Year Plan. 

SHRI K .. R. NARAYANAN: Regard
ing the first part of the question, the offi
cials 0{ the Planning Commission have 
been holding discussions in Delhi as well 
as visiting the States and holding discus
sions there. As regards their visit to 
specific areas concerned, this is a matter 
which has been considered and often done. 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI) : Sir, I would like to 
add to that that there have been large
scale diversions of Plan expenditure to the 
Don-Plan sector in certain States. We 
will be looking into this and will not 
allow this to happen. 

~ 

Launching of lntrgrated Finance 
Information System 

-104. DR. KRUPASINDHU BHOI : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether an integrated finance in
formation system bas been launched; 

(b) if so, the salient features thereof; 

(c) whether a functional levy system is 
also ~roposed h) be launcbed shortly; 

(d) if so, the det~iJs thereof; and 

(e) how fa~ these are expected to go 
in revamping the administrative structure 
and help in' quick disposal of work? 

~ THE MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VJSHWANATH PRATAP SINGH): la) 
to (e). A statement is laid on the Table 
of the House. 

Statement 

(a) and (b). The Ministry of Finance 
has launched a computer based informa. 
tion system using the net-work-
"NICENT" of National Informatics 
Centre, FJectronics Commission, Govern
ment of India. Por this purpose, a 
computer terminal has been commissioned 
in the Ministry of Finance and possible 
apolications are being identified and 
software developed. This Computer 
Tel minal is linked to the main frame 
computer of the National InformatiCs 
Centre wherefrom the system can access 
the data of other Ministries. The Ter
minal has also an independent additional 
system and it is proposed to develop data 
based information system over a period 
of time. The system w ill also provide 
facilities of storage anq retrieval or the 
data at short notice. 

(c) and Cd). It is not clear as to what 
is mean t by the phr-ase 'functional Jevy 
system' used by the Hon ·ble Member. 

(e) It is expected tbat developing 
an information system on the above 

'Parameters wHI go a Jong way in im
proving the performance of the Ministry. 
The information system will throw up 
varjou, indicators thus enabling the 
decision-makers to talee the decision 
promptly aDd expeditiously. 
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DR. KRUPASINDHU BHOI: Sir, 
I am a layman as far as this particular 
subject is concerned. 

The then Member of Phrliament. Mr. 
Rajiv Gandhi, and now the Prime 
Minister of India in his speech on the 
Finance Bill and the Budget for 1983-84 
bad said something which is very relevant 
to this Particular Que~tion. In response 
to that, the hon. Finance Minister, 
Mr. Vishwanath Pratap Singh, -had made 
a press statement on 5th January, 1985 
giving detailed inform:ltion in regard to 
this matter. But he hlS given an orna
mental reply to this House which will 
not percolate to the nation, to the down
trodden people, to create a scientific 

.f" 

temper in the m:nds of the peopJe at 
large. 

I have not askt'd him the Question 
beyond his press statement which he had 
made. In his statement laid on the 
Table of the House, he has stated : 

"It is not clear as to what is meant 
by the phrase funcLional levy system' 
used by the Hon'bJe Member.' 

I have used the phrase -functional levy 
system' on the basis of the infer.natlon 
given in his press statement. 

I must congratulate the Government 
in this regard and I am not disagreeing 
with his performarlcc as to what he is 
now doing in the Ministry. At the same 
time, I want to say ~hat the answer given 
by the boo. Minister on the floor of the 
House is not adequate to create and 
generate a scientifi.; temper in the minds 
of the peopJe about. the functionmg of 
the Government. 

Basing on that, I want to know from 
the hon, Minister how far it will go in 
quickening the pace of matters wherever 
public dealing is concerned. How far it 
will go in assisting the budget formation 
policies .of the Government and finalising 
the budget proposals? I alsu want to 
know the details of the functional levy 
system proposed to be launched with 
salient features tbereof, tbe expenditure 

involved and the time by which it is 
likely to be put into use in each sector, 
that is. public sector with modem de
sign .. (Interruptions) 

MR. SPEAKER: What are you 
asking? (Interruptions) How many ques
tions '1 

SHRI 
SINGH: 

VISHWANATH PRATAP 
He is a computer to answer. 

DR. KRUPASINDHU BHOI: You 
go throw the press statement that he has 
given { am asking the question on the 
basis of that. 

SHRI VISHWANATH PRATAP 
SINGH: In the first instance, in 

. regard to p~ub1ic dealings, I have aSKed 
them to computerise all the letters re
ceived from the hon. Members of Parlia
ment so that there is proper monitormg 
of sending replies and action taken there
on. 

DR. KRUPASINDHU BHOI: What 
about the public sector because you are 
the kingpin of the whole Government 1-

SHRI VISHWANATH PRATAP 
SlNGH : It is a relevant question that 
the performance of the public sector 
could be monitoned and this is one of the 
things In our mind that these inputs 
should come. But it is a st8rt. So. as 
we progress, these items will come fl)r 
computerizati on. 

DR. KRUPASINDHU BHOI: I 
would like to know the number of 
persons proposed to be rendered surpJu~ 

as a result thereof and how their 
service~ are proposed to be utilised. How 
far the deals of foreign countries cian be 
finaJised quickly as a result of the ntro-, 
duction of this computer system the 
Integrated finance information service 
system, proposed to be launched by you? 

SHRI VISHWANATH PRA1AP 
SINGH: No employee is proposed to 
l)e made surplus out of computerisatioD. 
I do not think it is designed for dec)ar
ing some employees surplus. It is 
designe~ ror the purpose of expediting 
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the work. It wou!d contribute towards 
strong d ita end retrieval for economic 
analysis. 

Abo lition of Sates Tax 

-106. SHRI NAVIN RAVANI : Will 
the Minister of FINANCE be pleased to 
state: . 

(a) whether there is a great demand 
from all secfons of the society to abolish 
S~res. Ta'C in the country and rea'Jace it by 
excise duty, etc. ; 

(b) whether any study ha5 been made 
,in this respect and, jf so, the findings; 
and 

(c) Government policy in regard to 
abolition of Sales Tax systems 10 the 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY,: (a) There 
has been a d'!mand from certain sections 
for abolitIon of sales. tax and its replace
ment by additional excise duties. 

(b) In terms of the Rosolution adopted 
·in the Conference of Chief Ministers heJd 
in February, 1981, an Expert Committee 
was set up to ~tudy the financial impli
cations of the eXlension of the scheme of 
additional exc ise duties in lieu of sales 
tax o~ five commodities and the manner 
in \\hich the financial interests of the 
States could be safe~uan!ed. The Expert 
Committee under th~ Chairmanship of 
Shri KamJapati Tripathi, MP, submitted 
its report on 29-1- 1 983 which was placed 
on the Table of both the Houses of 
ParHament on 29-4-1983. 

(c) As sa1es tax is mainly a State 
subject of taxation, any reform in the 
sales tax system can be undertaken only 
in consultation wi th and cooperation of 
the States. 

SHRI NA VIN RA VANI : An expert 
Committee bas been aprowted under the 

Chairmanship of Shri KamIapati Tripathi. 
I would) ike to know whether any State 
bas consulted the Centre for implementa .. 
tion of the recommendation of the 
KamJapati Tripatlli Committee lf not . , 
~hy ? 

SHRf JANARDHANA POOJARY' 
While mlny Chief Ministers welcomed th~ 
recommendation and also the proposaJ, the 
Chief Ministers of West Bengal, Karna .. 
taka. Andhra Pradesh, Tamil Nadu Bihar , 
and UP did not agree with the recom
mendation and some of the Chief Ministers 
wanted to place this recommendation 
before the Sarkaria Commi6sion. 

As I stated in my main reply. it is a 
State subject and the Centre cannot impose 
the will over the States. 

SHRI NAVIN RAVANI : I would ]ike 
to kn0w whet her afler recei \I ing the re
port. has any State Government consulted 
the;: Centre ovt:r the recommendation 
mJde? 

SHRI JANARDHANA POOJARY' 
There was a Conference of the ChIef 
1\1mi<;h:rs on 2.11,1 Q83 and the r~com 
nlendations were placed before the ChIef 
~Iinisters and th It was the suggeslloll 
given by the C:l·ef M·nls{ers As I hel\.;_· 

stated, it cannot be imposed. The solu(lOn 
should be found out in consultation wi h 
the States and also With the cooperation of 
the States. 

SHRI NAVIN RAVANI : What is tne 
(nam recommendation of the Committee 
and what are the; reactions of tbe Statt:~ 
regarding _. \he reconlmendations of tne 

Committee ? 

SHRI JANARDHANA POOJARY : 
As I said eariier, it was placed before 
both the Houses of Parliament. It shoulrl 
be looked into. 

SHRI D. B. PATIL : The sales t.JX by 
itself is regressive in nature. I t nee~~ 

abolition. WhaJ is the opjnion of the: 
Central Gove_mment about this? 




